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Need for suitable housing facility for construction workers at their work place
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SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.

PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the matter
raised by the hon. Member.
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DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

Controversial statements by persons holding public offices

SHRI K.T.S. TULSI (Chhattisgarh): Mr. Chairman, Sir, | am very grateful for having
given me this opportunity. | wanted to express my concern over deteriorating
standards of public discourse. That is a matter of concern for all of us because the
country, particularly the young people, lcoks to us as role models. Do such
statements deserve any support from anybody, what to talk of persons who are
representing in the Upper House of Parliament? | would not like to name anybody; |
would not like to identify anybody. But, | would like to place these statements before
you to be able to make your own judgements about them. We know that even the
most reprehensible crime of rape is sometimes justified. For example, it was said by
a very responsible Member of ... (Interruptions ).

MR. CHAIRMAN: Tulsif, please do not go into individual cases. You wanted to raise
a general issue and | allowed it. But, if you start quoting individuals, they will say
RS = fora R S5 M fhaTl You are a highly educated person. .. (/m‘erru,oﬁons)...

SHRI K.T.S. TULSI:  Sir, | am only saying that so far as crimes, like rape, are
concerned, they cannot be justified by one reason or the other. Saying that "boys will
be boys' will actually add fuel to fire. Some of these statements need reflection by us
as to how to prevent them. A senior politician had said in the context of rape that
.(Interruptions )..

MR. CHAIRMAN: Please don't quote those statements in the Upper House. You
understand what | am saying.

SHRI K.T.S. TULSI: Okay, Sir. Thank You.

SHRI SUBHASH CHANDRA SINGH (Odisha):  Sir, | associate myself with the matter
raised by the hon. Member.
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